
 

GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

RAJYA SABHA 

STARRED QUESTION NO. *52 

TO BE ANSWERED ON 02ND DECEMBER, 2021 

 

 STIMULUS PACKAGES TO ASSIST ARTISTS OF ODISHA 

 

*52. SMT. MAMATA MOHANTA: 

 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

 

(a) whether Government has identified the number of artists in Odisha 

who have been unemployed due to COVID-19 pandemic and lockdown; 

(b) if so, the details thereof, and if not, the reasons therefor; 

(c) whether Government proposes to introduce stimulus packages to 

assist artists of Odisha who have suffered financial loss due to COVID-

19 pandemic and lockdown; and 

(d) if so, the details thereof? 

 

 

ANSWER 

 

MINISTER OF LABOUR AND EMPLOYMENT 

(SHRI BHUPENDER YADAV) 

 

(a) to (d): A Statement is laid on the Table of the House. 

* 
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acer
Sticky Note



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF RAJYA 

SABHA STARRED QUESTION NO. *52 DUE FOR REPLY ON 02-12-2021 

REGARDING “STIMULUS PACKAGES TO ASSIST ARTISTS OF ODISHA” BY 

SMT. MAMATA MOHANTA, M.P. 

 

(a) to (d): Government of Odisha has informed that they do not have 

information regarding unemployed artist due to Covid-19. However, they 

have organized many awareness programmes during COVID-19 to involve 

the artists to participate and earn their livelihood. 1.5 lakh folk artists have 

been identified and enrolled by the Government of Odisha under Artist 

Federation Scheme. Government of Odisha is also providing monthly 

financial assistance @ Rs. 1200/- per month to 35,000 numbers of artists of 

different categories under “Mukhyamantri Kalakar Sahayata Yojana”.  

 

Ministry of Culture, Government of India has also taken a number of steps to 

extend help to artists during Covid-19 pandemic. Financial assistance to the 

tune of Rs. 9.27 crore has been extended to artists as remuneration, 

Dedicated help lines were opened to enable the artists to avail maximum 

benefits of the financial grant schemes, Folk/ Tribal artists were offered 

online platforms for paid performance and Old artists getting „Artist Pension‟ 

were allowed the release of pension amount by way of granting exemption 

from the mandatory condition of submission of annual income certificate. 

Ministry of Culture has ensured speedy and timely release of the grants 

under the above said schemes to help the artists who faced financial crisis 

and lost their means of livelihood during Covid-19. 

 

Further, Ministry of Culture is  implementing various schemes viz., Financial 

assistance under Repertory Grant Scheme, Scheme of Financial Assistance 

for the Development of Buddhist/ Tibetan Art and Culture, Cultural Function 

and Production Grant Scheme, Scheme of Scholarship & Fellowship for 

promotion of Art & Culture, Financial Assistance to Cultural Organizations 

with National Presence, Scheme of Financial Assistance for the 

Preservation & Development of Cultural Heritage of Himalayas, Scheme of 

Pension & Medical Aid to Artists, Financial assistance under Seva Bhoj 

Yojna and Financial Assistance for Cultural Activities in Performing Arts for 

Building Grants Including Studio Theatres.  

 

***** 
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भारत सरकार 

श्रम और रोजगार मतं्रालय 

राज्य सभा 

तारांककत प्रश्न संख्या- *52 

गरुूवार, 2 कदसम्बर, 2021/11 अग्रहायण, 1943 (शक) 

 

ओडडशा में कलाकारों को सहायता प्रदान करन ेके डलए प्रोत्साहन पकेैज 

 

*
52. श्रीमती ममता मोहतंााः 

 

क्या श्रम और रोजगार मंत्री यह बताने की कृपा करेंगे ककाः 

 

(क)  क्या सरकार ने कोडवड-19 महामारी और लॉकडाउन के कारण बेरोजगार 

हुए ओडडशा के अनेक कलाकारों को डिडहहत कर डलया है; 

(ख)   यकद हााँ, तो तत्संबंधी ब्यौरा क्या ह ैऔर यकद नहीं, तो इसके क्या कारण 

हैं; 

(ग) क्या सरकार ओडडशा के उन कलाकारों की सहायता के डलए, डजहहें 

कोडवड-19 महामारी और लॉकडाउन के कारण डवत्तीय घाटा उठाना पडा 

ह,ै प्रोत्साहन पैकेज शुरू करने का डविार रखती है; 

(घ)  यकद हााँ, तो तत्संबंधी ब्यौरा क्या है? 

 

उत्तर 

श्रम और रोजगार मतं्री  

(श्री भूपहेर यादव) 

 

(क) स े(घ): एक डववरण सदन के पटल पर रखा गया ह।ै 

                 *  
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“ओडडशा में कलाकारों को सहायता प्रदान करन ेके डलए प्रोत्साहन पकेैज” के सबंधं में 

श्रीमती ममता मोहतंा, सासंद द्वारा पछेू गए राज्य सभा के कदनाकं 02-12-2021 के 

ताराकंकत प्रश्न सखं्या *52 के भाग (क) स े(घ) के उत्तर में सदंर्भभत डववरण   
 

(क) स े(घ): ओडडशा सरकार ने सूडित ककया ह ैकक उहहें कोडवड -19 के कारण बरेोजगार 

कलाकारों के संबंध में जानकारी नहीं ह।ै तथाडप, उहहोंने कलाकारों को अपनी आजीडवका 

कमाने के डलए कोडवड-19 के दौरान कई जागरूकता काययक्रम आयोडजत ककए डजसमें उनको 

भागीदार बनाया गया। कलाकार महासघं योजना के तहत ओडडशा सरकार द्वारा 1.5 लाख 

लोक कलाकारों की पहिान की गई ह ैऔर उनका नामांकन ककया गया ह।ै ओडडशा सरकार 

"मुख्यमतं्री कलाकार सहायता योजना" के तहत डवडभन्न श्रेडणयों के 35,000 कलाकारों को 

1200 रुपये  प्रडत माह की माडसक डवत्तीय सहायता भी प्रदान कर रही ह।ै 

संस्कृडत मंत्रालय, भारत सरकार ने भी कोडवड -19 महामारी के दौरान कलाकारों 

को सहायता दनेे के डलए कई कदम उठाए हैं। कलाकारों को पाररश्रडमक के रूप में 9.27 

करोड रुपए डवत्तीय सहायता के रूप में कदए गए हैं, कलाकारों को डवत्तीय अनुदान 

योजनाओं का अडधकतम लाभ उठाने में सक्षम बनाने के डलए समर्भपत हले्प लाइन खोली 

गई, लोक/आकदवासी कलाकारों को भुगतान पर काययडनष्पादन के डलए ऑनलाइन मंि की 

पेशकश की गई और पुराने कलाकारों को वार्भषक आय प्रमाण पत्र प्रस्तुत करने की अडनवायय 

शतय से छूट प्रदान करके 'कलाकार पेंशन' जारी करने की अनुमडत दी गई। संस्कृडत मंत्रालय ने 

कोडवड -19 के दौरान डवत्तीय संकट का सामना करने वाले और अपनी आजीडवका के साधन 

खोने वाल ेकलाकारों की मदद करन ेके डलए ऊपर उडल्लडखत योजनाओं के तहत अनुदानों 

को शीघ्र और समय पर जारी करना सुडनडित ककया ह।ै 

इसके अलावा, संस्कृडत मंत्रालय कोष अनुदान योजना के तहत डवत्तीय सहायता, 

बौद्ध/डतब्बती कला और संस्कृडत के डवकास के डलए डवत्तीय सहायता की योजना,  

सांस्कृडतक समारोह और उत्पादन अनुदान योजना, कला एवं संस्कृडत के प्रिार के डलए 

छात्रवृडत्त और अडधछात्रवृडत की योजना, राष्ट्रीय उपडस्थडत वाल े सांस्कृडतक संगठनों को 

डवत्तीय सहायता, डहमालय की सांस्कृडतक डवरासत के संरक्षण और डवकास के डलए डवत्तीय 

सहायता की योजना, कलाकारों को पेंशन और डिककत्सा सहायता की योजना, सेवा भोज 

योजना के तहत डवत्तीय सहायता और स्टूडडयो डथएटर सडहत डनमायण अनुदान की व्यवस्था 

करन े के डलए प्रदशयन कलाओं में सांस्कृडतक गडतडवडधयों के डलए डवत्तीय सहायता जैसी 

डवडभन्न योजनाओं का कायायहवयन कर रहा ह।ै  
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SHRI PRASANNA ACHARYA: Sir, hon. Minister in his reply to the question has stated that 1.5 
lakh folk artists have been identified and enrolled by the Government of Odisha under the Artists 
Pension Scheme.  And, at the same time, he has also replied that financial assistance to the tune 
of Rs. 9.27 crores has been extended to artists as remuneration. 
 I would like to know from the hon. Minister whether this amount is enough to meet the 
requirement of total number of artists enrolled under the Artists Pension Scheme.   

Sir, during the COVID-19 period, as all of us know, artists of the country, like other 
sections of people, underwent several financial hardship.  During that time, pension under the 
National Pension Scheme was not released to entitled artists by the Ministry.  So, I would also 
like to know from the hon. Minister what was the total amount required annually to pay pension 
to artists and what was the total amount released by the Ministry for this purpose. 

 

 
SHRI PRASANNA ACHARYA:  What was the amount released? 

 

SHRI G.V.L. NARASIMHA RAO:  Thank you, Mr. Deputy Chairman, Sir.  My question relates 
to another section of the workers of the country who have suffered greatly on account of COVID 
pandemic and lockdown.  And, the Government was very kind to ensure that about Rs. 8,000 
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crores were released to them in COVID-1 and COVID-2. इसके ͧलए मɇ सबसे पहले माननीय मंğी 
जी और माननीय Ĥधान मंğी जी को धÛयवाद देना चाहता हँू।  
 My question is, the assistance that was given to the construction and other workers was 
given in every State of the country.  But, the amount of assistance varied from Rs. 1,000 in some 
States, to Rs. 5,000 in some other States.  Even in some States where there were enough 
resources available in the pool of the welfare cess, they were given only Rs. 1,000.  So, I would 
like to know from the hon. Minister whether any specific guidelines were given with regard to 
quantum of assistance; or, it was entirely left to the States. If no, why? 

 

DR. AMAR PATNAIK: Sir, as the answer suggests, the Government of Odisha provided 
monthly financial assistance of Rs. 1,200 per month.  I would like to know from the hon. 
Minister whether the Central Government could consider including these people under the 
scheme of the Central Government, meant for 'unorganized sector', where Rs. 3,000 is given as 
pension.  In which case, it would supplement the efforts of the Central Government.   Also, 
whether interest-free loan can be given to them to the extent of rupees one lakh for a certain 
period of time, so that they can at least survive for the time-being and later on once the art form 
comes back to life, they can repay the loan.   
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